




endorsement addressee not found 
in the given address hence 
returned to sender.Which is placed 
below separately.Pursuant to order 
dtd. 19.7.24 notice issued to Op 1 
and its postal tracking report 
showed item delivered is at Fl. Y.) 

 WITH WP(C)/22039/2020  
(Order, Dtd.19.07.2022 may 
kindly be seen. IA No.10035/20 at 
fl.A for stay.Pursuant to order dtd. 
19.7.24 notice issued to Op 1 and 
its postal tracking report showed 
item delivered on 29.7.24 is at Fl. 
X. With WP(C) No.12428/2020 & 
19136/19 disp.of cases.) 

 

STATE OF ODISHA  
V/S  

M.SAHOO(ADDL.GOVT.ADVOCATE) 

GOLAK BIHARI MAHALI  

  COURT NO - XX (7TH FLOOR) 
 

23/08/2024 
 

  

AFTER D.B. 
  

THE HON'BLE MR. JUSTICE K.R.MOHAPATRA 
(THIS BENCH WILL FUNCTION THROUGH HYBRID ARRANGEMENT (VIRTUAL/PHYSICAL MODE.) 

Learned 
counsel desirous of appearing through Virtual Mode shall intimate the name, item<br 

/>number, case details etc. to the Court Master through Mobile No.9437072294 between 8.00 
P.M. to 10.00 P.M. on the previous date of the hearing of the case. 

No adjournment shall be granted in respect of the cases listed under the heading, "Old 
Matters". 

OLD MATTERS 
 

1.    RPFAM/2/2009  
(C.copy of annex-2 not filed. 
Receipt showing deposit of 
Rs.4000/- in the court of ld. Judge 
Family Court, Cuttack not 
received. With CMAPL214/10 and 
315/23 both are disp. of case.) 
Adj. 

 

BISHIKESHAN BHOL  
V/S  

M/S.R.K.NAYAK 
M/S.NIRANJAN PANDA, S.K.DASH, 
M.SAMANTRAY, S.P.DASH 

  

PUSPALATA BHOL M/S DHARANIDHAR NAYAK  
M/S.PRAVAT KUMAR 
MOHANTY,D.K.PANDA,C.T.MISHRA, 
U.R.JENA, M.MOHANTY, P.S.NAYAK, 
B.ROUT, B.NAYAK 

  

FRESH ADMISSION - CIVIL MISCELLANEOUS PETITIONS (C.M.P.) 
 

2.    CMP/492/2020  
(Order no.10 dtd.25.11.21 may 
kindly be seen. I.A. No.480/2020 
is at fl.A for further appropriate 
order. Addl. document filed is at 
fl.B. Written note of submission 
kept on top of the record. With 
FAO 755/14 a disp. of case.)Spec. 
Adj. 

 

SASMITA NAYAK  
V/S  

H.N.MOHAPATRA 
A.SAMANTARAY 

  

ANITA PATTNAIK M/S SOUMYA MISHRA, E.AGARWAL, 
B.JENA, M.MOHANTY, A.MOHANTA  

  

3.    CMP/711/2022  
(Order no.4 dtd.06.12.22 may 
kindly be seen. IA no.784/22 at 
fl.A for dispensing with filing of 
c.copy of annex-2. IA no.785/22 
at fl.B for stay. Photocopy of 
Genealogy of petition at fl.C. 
Affidavit by Op1 is at Fl. D. Copy 
not served. Its reply is at fl.K. 
Relevant document at fl.X. 
Objection not received. Statement 
as per order dtd 21.11.23 not 
received.) Spec. Adj. 

 

SANJAYA NARAYAN SINGH  
V/S  

PRASANNA KUMAR MISHRA 
A.A.MISHRA 

  

BARAJ KUMAR BEHERA M/S.S.K.SAMANTRAY    

4.    CMP/544/2024  
(IA no.600/24 at fl.A for stay.) 

 

ABHEDANANDA PANIGRAHI  
V/S  

SIDHARTH SHANKAR PADHY 
M.K.BOHIDAR, A.S.MOHANTY, 
P.MOHANTY 

  

SANCHITA SUPAKAR    
5.    CMP/551/2024  

(IA no.613/24 at fl.A for stay.) 
MENTION 

 

SURENDRA KUMAR SWAIN  
V/S  

GOPINATH MISHRA 
P.P.MOHANTY 

  

PURNA CHANDRA 
MOHAPATRA 

 
  

6.    CMP/588/2024  

(IA no.579/24 at fl.A for stay.) 
MENTION 

 

PURNA CHANDRA JENA @ 

NAYAK  
V/S  

DWARIKA PRASAD MOHANTY 

M/S.SOUMYA 
MISHRA,S.ROUT,G.N.PARIDA,M.MISHRA
,B.BEHERA, T.K.MOHANTY, P.K.SWAIN, 
R.MOHANTY 

  

SATYABHAMA NAYAK    
7.    CMP/692/2024  

(IA no.716/24 at fl.A for stay.) 
MENTION 

JYOTSNA PATTANAIK  
V/S  

MANMAYA KUMAR DASH 
S.K.RATH 

  

KABIRAJ SAHOO M/S.BIBHUTI BHUSAN   




